
IN THE cit ADMINI$TEATXVI TRX3UNAL 
CALCUTTA BZNCH 

OA 0161 of 1997 

reit $ Hon'ble Mr. S.  Blawas, Airnixitrative Mm1er 

Hr,n*ble Mr, A. $thth Khn, 	 Merner 

Kumud Ch. KiAndu & Mr. 

M/ø 	, 

For th, A1icants $ Mr. SN R,v, Ceunsel 

Fr the Ragpondtots : Mr. M.S. B,rjee, Cgusel 

'S 	 Date of Orer : 26-02-20@3 

ORDER 

MR, A. SATHATH KHAN JM 

Hoe,rd Ld. Cue-i fr bs-th the parties. 

2. 	Tht qrieva-nw of -the applicants is -that they should be 

prometeed to the rst -øf Rfriertr Mechanic HS -Grade-I w.e.f. 

15-10-1985 as they have already passed the t-riide test. The L. 

Cei for the a4icat suhmit 	*t the respt$, int 

f 	the pplicnts wb have psseê the tre test, -,rom*-' 

ted rrivate res--n4ext N,s. 0 & 9 in&ri..ri their cue. In third 

cenri,cti 	the L. Cunsel for the wolplicants relied u.n the 

letter Aeted 7-9-i95 in which the Chief mine-er(A?) has 5'Sflht 

av ice as to whether a rev-jew DPC is recniired to be rdered to 

scertath suitiability tf the arnlicimts for their promotion to Seniør 

M,h. Refriqerater HS-I i..-e.f, 15-10-184 with or witheut- finrcial 

benefit. Phe W. 	for the resedent subimitEed thtt he 

7.1jcants have been rerntei as Refriqra-t.r Mechanic H3 Gro_ 

.e.f. 	4.499.  witt r rpctive sesirity 	30-3-1995. Hwer, 

V 



t W. C,ur1 for the a1iCt3 surnitteé that the a*jicts 

re etit1,á to the said irem.tien w.e,i. 15-10-195. 

3. 	After tki1,g into c*rsi ration the facts 	circumstnce 
pf th 	e And. the fact thtthe rivat. r 	iii't 	1 11  -the 
h 	 trd,* tsst, were promttpa 
're of the ve' that the a1kcnt3 ierv, to 4e c.rslere for 
v,,remetn to the 	gt .€ Rsfr.,rat,r M,chi*ic H3  

15-10-185. Accri1y, the rsni.nt3 are Iir..cte tm he1 	DPC 

for c iieruq the case of th, Vm-li-axts for promotiet to tho rt 
of efrjsratar Mhajc HS GreT '.e.f. iio-i'ec tthin 
of three m*nths fr.m the ëate of reeet of a c.y .f this orier. 
Acc.riflrq1y, tho QA j 	 No c.t3. 

.5. ' 

Mernó,r (J) 	 Memr (A) 

DKN 


